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Exce ... iOll of Kamala Embaakmeat 
up to Sisapaai 

5668. SHRI BHOGENDRA JHA : 
Will the Minister of IRRIGATION 
AND POWER be pleased to refer to 
the reply given to the Unstarred Question 
No. 3570 on the 18th March, 1970 regard-
ing Extension of Kamala Embankment 
up (0 Sisapani; and state 

(a) when was the joint survey carried 
out by the engineers of India and Nepal 
and what steps have sincL I h.-n been taken 
to expedite a ~ nt on the o o~  

alignment; 

(b) whther it is a f"eI that since the com-
p1cti.-m of thr. joint ',iln'CY the Govern-
ment of Nepal hlt\ 1lI',"Cr been approached 
with any alignmclJ.l propusal for consul-
tation or agrcelncnt; and 

(c) if so, causes. thereof and respon'ii_ 
bility fixed fot" the "arne; if not, the actual 
state of affairs ? 

THE DEPUTY ~ i S  IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD) : (a) to (c). The Joint survey 
for the proposal to extend the Kamala 
embankment up to Sisapani was taken up 
in July, 1968 and survey map3 prepared 
by September. 1968. A map showing 
prepared alignment of embankments 
prepared by the Governmen t of 
Bihar was sent to CW&PC for suggestions 
which were conveyed to State Govern-
ment in ~  1968. A modified 
alignment incorporating suggestion of 
CW&PC \Va, received from the State 
Government in August. 1969. A detailed 
schelnc has now to be' prepared in cOlJsul-
tation with the H.:VI.G. Nepal. Meanwhile 
the Government of Bihar have approved 
a proposal to .strengthen canal embank-
ments of the Kamala Allicut to work a'i 
flood protection embankment.;; from the 
spill of Kamala in Nepe.I. 

Additional Assistance to Kerala for 
Kanjirapuzha and Thazbassi Irriga-

tion Projects 

566g. SHRI A. SREEDH.-\RAN: Will 
the Minister of IRRIGATION .\:-10 
POWER be plc.'ed to ,(ate: 

(a) whether the Government of Kerala 
have sought for .ldditional financial assi-
stance for the execution of the Kanjira-
puzha and Ti!azha<;si Irrigation ~i t  

(b) if so, the step' taken b} the Central 
Government in this regard; and 

(e) how much assistance has b:en 
given to Kerala for the ... projects ? 

THE DEPUTY MINISTER IN THE 
:VUNISTRY OF IRRIGATION AND 
POWER (SHRJ SIDDHESHW:\R 'RA-
SAD): (a) Yes, Sir. 

(b) al d (c) Special assistance of Rs· 
150 lakbs was agreed to by the Govern-
mer t of India for the Pamba and Kuttiadi 
projocts. 

Sale of Tanks by U.S.A. to Pakistaa 
Through Turkey 

56io. SHRI RAMACHANDR.<\ VEE-
RAPPA: 

SHRI N. K. SANGHI : 

Will the Minister of EXTERNAL 
.\FFAIRS be plea'ed to state: 

(a) whether the attention of Gonrn· 
nlent has been Jlrawn to the new" appear-
ing in the 'Hindust<lIl Tin1cs' d:ttcd :..!::md 
l'vlanh, '970 Ihat U.S. plans to sell 
Pakistan 100 T2nk" at a nominal pri('c 
thrtugh T .... kcy; 

(b) if so. thf rraction of GO\"l'rnmf'nt 
in the Inatter;; ~n  

(c) the step.... Government o o~  to 
take in the matter ? 

THE DEPUTY MJl\ifS1ER I:-I1HF 
MINISTRY OF EXTERNAL AFFAI-
RS (SHRJ SVRENDR.\ PAL SINGH) : 
(a) Ye;. Sir. 

(b) and «',I Reference i" in\'ited to the 
Statement made b\' the lVlinister of ~ 

ternal Affair)' in th~ Lok-Sabha on grd 
.\pril. ~  in oll~  to a Calliuq 
.\ttclltion oti ~ em (he: ;.;<1n1\' subject. 

Violation of Air Space by Pakistan 

5671. SHRI RAMACHA="IDRA \'EERA-
PPA : 

SHRI ="I. K. SANGHI : 

SHRI R.-\lII AYTAR SHAR:-l.\ 

SHRI LOBO PRABHU 

SHRI D. N. PATODIA 

Will the :vrinister of DEFENCE be 
pleased to slalc : 

(3) \vi1ether .il i.-; a faci lh?.t P,lki"tan 
aircraft violated Indian ai ~  6n 

March 17, 1970: and 

Ib) if so, the steps taken 
Go\"crnnL'nt in the al ~  ? 

by tho 




